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done The three rigs deployed here 
would move to the next locations on 
this structure The Commission has 
also started preparation for drilling on 
two locations on two other structu-
res, namely—Gojalia and Rokhia 
Drilling of these structures is expected 
to commence shortly

There has not been any slackening 
on the part of the Commission to in-
tensify oil exploration activities m 
Tripura Five drilling rigs currently 
have been earmaiked for drilling in 
this area There are, however limi-
tations of logistics and down hole 
complications

Manning of railway crossing to avoid 
accidents

3227 SHRl ARJUN SINGH BHA- 
DORIA Will the Minister of RAIL-
WAYS be pleased to state

(a) whether the Government had 
decided to man all the railway cross-
ings m the country j-n order to avoid 
accidents; and

(b> if so why in spite of thes>e in-
structions a serious accident took 
place with a bus near Bareilly recent-
ly’

THE MINISTER OF STATE IN 
THE MINISTRY OF RAILWAYS 
(SHRI SHEO NARAD (a) No

(b) This accident has been inquir-
ed into by the Additional Commis-
sioner of Railway Safety Northern 
Cucle Lucknow According to his 
provisional finding the accident was 
due to the failure of railway statt It 
has also been mentioned that failure 
on the part of the Road Authority to 
provide the necessary caution signs 
on the road leading to the level 
crossing and failure of the road vehi-
cle driver to exercise the degree of 
cauflOn which a prudent person exer-
cises when placed in similar circutilS- 
tances, contributed to the accident

Appointment In Printing pnee «f 
Northern Bailway, Shakurbasti

3228 SHRI BHAGAT RAM Will 
the Minister of RAILWAYS be 
pleased to state how many persons 
were appointed m Printing Press of 
Northern Railway, Shakurbasti with-
out going through the normal process 
of regular selection or interviews dur 
mg 1975 and 1976’

THE MINISTER OF STATE IN 
THE MINISTRY OF RAILWAYS 
(SHRI SHEO NARAIN) No appoint-
ments on regular basis were made 
without going through the normal pro-
cedure of recruitment 77 persons were 
appointed as substitutes out of which 
57 were through selections after noti 
flcation 9 Jr Machmemen (semi skil-
led) and 11 khalasis were recruited 
locally after adjuding their suitability 
of which 1 was against the quota for 
physically handicapped and 2 against 
loyal quota

Proposed changes in Managerial remu-
nerations itt corporate sector

'1229 SHRI VIJAY KUMAR MAL 
HOTRA Will the Minister of LAW 
JUSTICE AND COMPANY AFFAIRS 
be pleased to state

(a) what are the proposed changes 
1V1 respect of managerial remuneration 
in the corporate sector and

(b, whether any representation has 
been received which opposes any se-
duction in limits of managerial re-
muneration m companies7

THE MINISTFR OF LAW JUS-
TICE AND COMPANY AFFAIRS 
(SHRI SHANTI BHUSHAN) (a) A 
proposal to revise the existing guide 
lines regarding managerial remunera-
tion is still under the consideration of 
the Government It is not possible to 
give further details

(b) A representation was received 
from the Associated Chambers of 
Commerce and Industry of India dated




